
421 Written Answers  14 NOVEMBER 1952 Written Answerg 422

Lockouts and  Hartals.

119. Shri Bahniki: Will the Minis- 
'ter of Labour be pleased to state the 
number of lockouts  and hartals  upto 
October, 1952 and the steps taken to 
t̂op them?

The Minister of Labour (Shri V. ¥.
<ĵiri):  There were 651 fresh strikes
and lockouts in 1952 up to the end 
of August, besides 27 continuing from 
the previous year.  Figures  for the 
remaining months are not yet available. 
The Government of India have set up 
a conciliation machinery for dealing 
with-  disputes in  undertakings for 
which the Central Government is the 
“appropriate Government”  under the 
Industrial Disputes Act, 1947. Similar­
ly, State Governments  have als(p set 
up machinery for disputes in respect 
of which  they  are the  “appropriate 
Government”.  Where  conciliation 
fails, the matter is reported to the “ap­
propriate Government”  for  deciding 
whether the dispute should be referred 
to a tribunal for adjudication.

Labour Training Centres  (Eqxtip-

BAENT)

120. Shri N. P. SInha: (a) Will the 
Minister of Labour be pleased to state 
what equipments, if any,  have been 
supplied by the Government of U.K. 
for Labour Training Centres in India 
in 1951-52 as part of  assistance  to 
India under the Colombo Plan?

(b) "̂ at is the value of, the equip­
ments already supplied?

(c) In what parts of India and how 
many such Centres have been opened?

The Minister of Labour (Sliri Y. V.
Giri):  (a) Nine  wood  working
machines and a considerable quantity 
of hand tools  used in  the trades of 
carpentry and  joinery  was received 
during 1951-52.

(b) It has not been possible to as­
certain  the value  in  money of the 
equipment received.

(c) The equipment  has been sup­
plied to 36 training centres function­
ing under the Ministry of Laboiir in 
various parts of the Country.

Fisheries  Development Five Year 

Plan

121. Knmari Annie Btaearese: (a)
Will the Minister of Food and Agrienl- 
tnre be pleased to state who submitted 
the Five Year Plan of marine fishery 
development accepted by the Central 
Govemm̂nt?
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(b) Was the Scheme  subiQitted by 
the experts in his private capacity or 
was it submitted though some organ­
isation?

(c) Was the Scheme submitted direct* 
ly to Government or  through  some 
Government department with their re­
commendation?

(d) What is the basis of the plan 
and who will implement the plan?

The Minister of  Agricnttare (l>r. 
P. S. Deshmiikh):  (a)  to  (d). Per­
haps the hon. Member is referring to 
the Five Year Plan of marine fishery 
development in the State of Travan- 
core-Cochin.

No detailed scheme has yet been re­
ceived from the State Government.  A 
limip sum provision of Rs. 15 lakhs has 
been made in the Five Year Plan foi; 
the development  of these  fisheries. 
There is, however, another scheme for 
development of  marine  fishery  in 
Travancore-Gochin  which is the sub­
ject of  an  agreement  between  the 
Government of India and the Techni­
cal Co-operation Admmistration, This 
scheme  will  cost  $  1,46,305  and.
Rs. 4,56,700. The dollar portion of the 
expenditure  will be  met  by the 
Technical Co-operation Administration 
and the rupee portion by the Travan- 
core-Cochin  Government  who  will 
operate the scheme. This scheme aims 
at the improvement  of existing fish­
ing craft and methods of capture, dis­
covery and exploitation of new fish­
ing grounds in ofl-shore waters, test­
ing of different  types of  craft and 
gear not now used but  likely to be 
successful in Indian conditions, train­
ing of Indian  personnel  in modem 
fishing methods and improvement in 
methods of preservation  and trans­
portation of fish.

A note  describing  the  scheme in 
more detail is being laid on the Table 
of  the  House  [5ee  Appendix  II. 
annexure No. 35]

This scheme was  prepared jointly • 
by the Fisheries Adviser of the Gov­
ernment of India and the representa­
tive of the Travaiicore-Cochin Gov­
ernment.

Sleepers

122.  Shri JasaaL- Will the Minister 
of Railways be pleaised to state:

(a) the quantity of wooden sleepers 
purchased during the year ending with 
Slst March, 1952;

(b) the total cost of the sleepers piff 
<*hased;




